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Hospitals in Rural Areas of Delhi

1600. SHRT SUKHDEV PRASAD
VERMA: Will the Minister of HEALTH
AND FAMILY WELFARE be pleased
to state:

(a) the progress made so far in
setting up the 100 bed hospitals in the
rura) areag of the capital in order to
reduce thg pressure on the existing
hospitals in the city; and

(b) the reasons for the delay in
setting up the proposed hospitals?

THE MINISTER OF HEALTH AND
FAMILY WELFARE (SHRI RABI
RAY): (a) and (b). The proposa] of
the Delhi Administretion for setting
up of seven 100 bedded hospitals in
rura] areag and re-settlement colonies
of Delhi is still under examination in
consultation with the Planning Com-
mission.

—

12.00 hrs.
PAPERS LAID ON THE TABLE

NOTIFICATIONS . UNDER  HOMOIOPATHY
Centrar Couwcrn Acrt, 1873 AND P~
VENTION OF FOoOD ADULTERATION. Act,
1854

THE MINISTER OF HEALTH AND

FAMILY WELFARE (SHRI RARI

RAY): I beg to lay on the Table:—



-1 " ?npenh{d

(1) A copy of the Homoeopathy
Central Counci] (Election) Amend-
ment Rules, 1977 (Hindi and English

. versions) published in Notification
No. 8.0. 725 in Gazette of India gated
the 11th March, 1978, under sub-
section (2) of section 32 of the Homo-

. eopathy Central Council Act, 1973.

[Placed in Library. See No. LT-
3384/79].

(2) A copy of the Prevention of
Food Adulteration (Fifth Amend-
ment) Rules, 1978 (Hindi and English
versions) published in Notification
No. GBSR. 590(E) in Gazette of
India dated the 23rd December, 1978,
under sub-section (2) of section 23 ot
the Prevention of Food Adulteration
Act, 1054.

[Placed in Library. See No. LT-
. 3385/79].
NOTIFICATIONS UNDER MiNiMuM WaGES
Act, 1848 Anp MiNEs Acr, 1952

THE MINISTER OF PARLIAMEN-
TARY AFFAIRS AND LABOUR
(SHRI RAVINDRA VARMA): I beg
to lay on the Table:—

(1) A copy of the Minimum Wages
(Central) Amendment Rules, 1870
(Hindi and English versjons) publish-
ed in Notification No, G.S.R. 158 in
Gazette of India dated the 27th Janu-
ary, 1979, under section 30A of the
Minimum Wages Act, 1948,

[Placed in Library. See No. LT-
3386/79].

(2) A copy of the Coal Mines,
(Amendment) Regulation 1978, (Hind{
and English versions) published in
Notification No. G.8.R. 32 in Gazette
of India dated the 6th January, 1978,
wunder sub-section (7) of section 59
of the Mines Act, 1952.

[Placed in Library, See No. LT-
3387/79], .
NOTIFICATION UNDER Dock WORKEIRS
) (nmum oF EMPLOYMENT ACT,
- 194!)

' MARCH 1, 1979
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'I'HE MINISTER OF B"!'A‘I'ﬁ IN- -
CHARGE OF THE MINISTRY OF
SHIPPING AND TRANSPORT (SHRI
CHAND RAM): I beg to lay on the
Table a copy of the Dock Workers
(Regulation of Employment)  Amend-
ment Rules, 1978 (Hindi and English
versions) published in Notificfllon No.
8.0. 3563 in Gazette of India dated the
9th December, 1978 under sub-section
(3) of section 8 of the Dock Workers
(Regulation of Employment) Act, 1948,

[Placed in Library. See No, LT-

3388/79].

STaTEMENT Nos, XXVII anp XIV orF
THE FIrTH LOK SABHA AND STATEMENTS
Nos, X, XI, XII, V anD [ oF THE SIxTH
Lox SaBHA AND NOTIFICATION (AMEND-
MENT) RuLes, 1874,

THE MINISTER OF STATE IN
THE MINISTRY OF LABOUR AND
PARLIAMENTARY AFFAIRS (SHRI

LARANG SAI): I beg to lay on the
Table: —
(1) The {following statements

(Hindi and Enpglish versions) show-
ing the action taken by the Gov-
ernment on various gssurances, pro-
mises and underiakings given by the
Ministers during the varioug sessions
of Lok Sabha:—

1. Statement No. XXVII—Third
Session, 1971—Fifth Lok Sabha.
2. Statement No. XIV—Second
Session 1977—S8ixth Lok Sabha.
3. Statement No. X—Third Ses-
sion, 1977—Sixth Lok Sabha.
4. Statement No. XI—Fourth
Session 1978—Sixth Lok Sabha,
5. Statement No. XII—Fourth:
Sesion '1978—Sixth Lok Sabha.
. .8, Statement No. V—Fifth Ses-
sion, 1978—Sixth Lok Sabha, "
7. Statement 'No. I—Sixth Ses-
- slon, 1878—Sixth Lok Babha. -

[Mﬁlubm Eﬂﬂﬂ.ﬂ!‘-'
8580)’79]



